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SUPPLIES (SHRI BHAGWAT JHA 
AZAD).  Mr.  Deputy Chairman, 
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[Shri Bhagwat Jha Azad] 
Sir, the Hon'ble Members oi the House 
have expressed concern about the 
allotment of foodgrains to various States 
in the context of the drought that has 
prevailed in different parts of the country 
during the current year. The Government 
are fully alive to the situation and are 
aware that the drought this.year has been 
widespread. This has, no doubt, resulted 
in increased demands of foodgrains 
through the public distribution system. 

Allotments of foodgrains- to various 
States[Union> Territories are made by 
the Central Government on a month-to-
month basis taking into account the 
overall availability of stocks In the 
Central Pool, relative needs of the 
various States, market availability and 
other related factors. As a result of 
monthly reviews, the allocations are 
increased|decreased wherever necessary. 

The total distribution of foodgrains 
(which includes issues from the State 
stocks also) had gone up from 13.01 
million tonnes in 1981 to 14.78 million 
tonnes in 1982, During the first six 
months of 1982, the offtake under the 
public distribution system was at a high 
level of about 11.82 lakh tonnes per 
month. During the next six months, the 
supply has got further stepped up to the 
level of 12.82 lakh tonnes Per month. 
During the month of January, 1983, the 
total supply through PDS has been of the 
order of 14.46 lakh tonnes. Thus the 
Hon'ble Members will appreciate that no 
efforts have been spared to meet the 
increasing requirements. 

Apart from the normal allocations, the 
Central Government have been 
responsive to the needs of the States with 
supply from the Central pool at the time 
of natural calamities like flood, cyclone 
relief etc. A total quantity of 40,000 
tonnes of foodgrain8 hag been supplied to 
the States since June, 1982. 

Allocations were also made to vari-ous 
drought-affected States for gene- 

ration of employment on relief works in 
order to help the vulnerable sections of 
the population. So far, upto the 2lst of 
March, 1983, a total quantity of 92,560 
tonnes has been allocated for this 
purpose, which would provide 925.60 
lakh mandays of employment. 

The H°n. Members will appreciate that 
the Government agencies procure only 
about" 12.5 per cent of the total 
production of cereals in the country. 
About 87.5 per cent of the production of 
cereals remains available, outside 
Government stocks in the country. The 
public distribution system is intended to 
meet the requirements of the consumers, 
particularly the vulnerable sections an^ 
also to keep the prices under check. It is 
supplemental in nature. 

Some of the Members of the House 
have made particular mention about the 
needs of Tamil Nadu and Kerala. 

Tamil Nadu no doubt has been facing a 
drought situation. But because of the large 
stocks made available to Tamil Nadu till 
the middle of 1982 and procurement 
made by the State in 1982, the State 
Government had adequate stocks of rice 
available with them at the beginning of 
October, 1982. Even now Tamil Nadu has 
got about 2 lakh tonnes of rice. With the 
arrival of new Samba crop, situation 
should be somewhat easier. However, 
they have been allocated a quantity of 
10,000 tonnes of foodgrains—5,000 tonnes 
of rice and 5,000 tonnes of wheat from 
the Central pool for the month of April, 
1983. The Central Study Team also 
visited Tamil Nadu in the first week of 
March, 1983 and necessary action to 
provide central assistance on the hasis of 
its recommendations is also being taken. 

Regarding Kerala, i would like to 
mention that allotment 0f rice to Kerala, 
which is of the order of 95,000 tonnes Per 
month, is the second high, est in the 
country, next only to West Bengal. The 
allocation of foodgrains to Kerala during 
1982 was 12.73 lakh tonnes. At present, 
the monthly allocation of rice and wheat 
for public 
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distribution system is 1.15 lakh, tonnes. . 
Thi's has helped considerably in keeping 
the price rise under corrtrol. 

The Central Government are keep. ing 
a close watch on the situation prevailing 
throughout the country. The situation1 in a 
year of drought is bound to be a little 
difficult. The situation can be effectively 
met with the Central and the State 
Governments work, ing in close 
cooperation with each other. I can assure 
the HonTale Member's that the situation is 
kept under close watch and no efforts will 
be spared to ameliorate the distress situa. 
tion caused by widespread drought. 

SHRI P. RAMAMURTI (Tamil Nadu): 
Sir, this statement % worth nothing 
because It is just a repetition of what has 
been stated before. The Government says 
in the first paragraph that there is 
widespread drought in the country and it 
is aware of the difficulties, and it is taking 
steps. What concrete steps they are taking 
is not stated at all in this whole thing. I 
can just read paragraph after paragraph 
and comment on them, but I will take just 
some crucial paragraphs and point out 
some absurd things. They say that 925,60 
lakh mandays of employment have been 
provided for. Now this figure of 9,25,60 
lakh man-daysi for three months In the 
lean period if it is divided by 90 taking 30 
days per month, it provides for em. 
ployment for one lakh of people in the 
whole country consisting of~§2 crores of 
people. Therefore, this i3 absolutely 
meaningless. This is just a chicken1 feed. 

Similarly, I would like to point out 
about what the ysay that they have taken 
all steps to do that. When such a wide-
spread famine condition and drought 
condition hag been prevailing in a large 
scale, the like of which has not been seen 
for a number of years, what prevented the 
Gov. eminent—if they are talking of pro-
curing 12.5 per cent, only when the 
production has fallen so much—from 
importing foodgrains, instead of allowing 
import of luxury goods for the use 

of the big people? The blackmarke-teers 
and all these people "have been allowed 
to import trfllour TV sets and all sorts of 
things. 

Foreign exchange is wasted for the 
enjoyment and luxury 0f the top class 
people.    When the poor people    are 
suffering  you will say that you have no 
foreign exchange to import food, grains   
In a year like thi^ they should have taken 
that step.   When the food production in 
the country has    fallen ao drastically this 
year, the only course was open to them wa3 
that.    Instead of doing That, they 3as we 
have procured 12.5 per cent and that is  
12.5 per cent of the vastly reduced produc-
tion.    With that how can they    keep the 
Prices down?    The object that is mentioned 
here does not serve    any purpose at all.    
Take, for    example, Tamil Nadu.   In 
Tamil Nadu, the monsoon failed in the 
month of June last. There was no monsoon 
at all     There was no water in the rivers.   
The short term crop was a total failure.   
Therefore, where was the question of   pro-
curement after June?     What     could they 
procure?     An^ he talks of the Samba crop     
Samba crop i3 a long-term crop.    What 
are they to harvest when there has not been 
any rain in October-November which is the 
nor.-mal    rainly season for    Tamil Nadu? 
Where are they to     procure    from? What  
is grown?     When nothing     ia grown, 
what can they procure?    As a matter of 
fact, according to the   Food Minister 
there, out of 55 lakh tonnes of normal 
production, this year's production is only 
25 7a1cK tonnes.   What will they 
produce?   And he is talking of 
procurement.    The State Govern-. ment 
has not got stocks.   Actually the prices 
"have  gone up to nearly Rs. 9 per kilo in 
manv parts 0f Tamil Nadu. And they are not 
getting even drinking water.    The position 
is so    bad. And for that, he says, "we have 
rushed  5,000     tonnes  of rice and     
5,000 tonnes of wheat"     What will it do? 
To whom will it' be supplied?    It is 
chicken feed.   Even chicken cannot be fed 
with that. 
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[Shri P. Ramamurti] 
The last point I want to make is, the Central 

Study Team has gone in the beginning of this 
month. That ia what they say. I am not going 
to blame the Central Government for that 
purpose. Some trouble wa3 there between 
them and the State Government But I am not 
going int0 that controversy. 

SHRI BHAGWAT JHA AZAD: There 
was no trouble. 

SHRI P. RAMAMURTI: The point is that 
this Central Study Team has gone. This Study 
Team has made an open statement in Madras 
that the conditions in Tamil Nadu are extre-
mely bad. The leader of that Study Team had 
made that open statement at a press 
conference. If that is the case, why should 
they not rush food-grains? Is 5,000 tormes 
en6ugh? You only say, on the basis of the 
report of the Study Team you are taking ac. 
tion. What is the report? What is thg action 
you are taking? Ttow long are you going tb 
take? What i& the action you are taking? Y5u 
are" riot telling us all that. Why are you not 
telling us what action you have already taken 
on that Study Team's report. 

Similarly, with regard to Kerala, you say 
that the allotment is the second highest. But 
you forget that Kerala cannot produce rice. On 
the other hand, Kerala produces cash crops for 
the entire country You are earning foreign 
exchange out of the production of Kerala f<>r 
the entire country. Because they are providing 
foreign exchange for the entire country, are 
they to suffer? You are say. ing this with pride. 
It is your duty to see that those things are 
done. 

The only thing that comes out of it is that 
nothing more' can be done. What we have (jone 
is what we can do. This is what the statement 
means. This is not the statement-we~expected 
from them, thic 5g not the response we ex-
pected from them. Therefore, this statement is 
worth nothing and i tear the statement to 
pieces, and we walk out in protest. 

SHRI    ERA     SEZHIYAN     (Tamil 
Nadu): Sir, it is highly regrettable. . . ' 
(Interruptions). 

SHRI DIPEN GHOSH (West Bengal) : 
People are starving. They want food; they do 
not want your statistics. 

SHRI ARABINDA GHOSH (West 
Bengal); West Bengal is not getting even 50 
per cent supplies 
(At this stage, some Hon.    Members left the 

Chamber.) 
SHRI ERA SEZHIYAN: Sir, it is highly 

regrettable that we have been presented with 
this statement after heated discussions and 
fervent appeals. I am not able to reconcile my-
self with such a bald and blatant statement 
made by the Minister. It does not add anything 
of hope to Tamil Nadu or other drought-
stricken States. Here he says, just as was 
mentioned by Mr. Ramamurti, with the arrival 
of Samba crop, "the situation should be 
somewhat easier". But there is no crop at all. It 
should have come in the month of January. 
The fields are parched and there is no crop at 
all left there. Again, I do not know, he says 
that in the first week of March, 1983, the 
Central Study Team visited Tamil Nadu. What 
was its reaction? What was the follow-up of 
this? Nothing is known. It is simply adding 
insult to injury that has been suffered by Tamil 
Nadu and other drought-stricken States. I feel 
very very sorry and disappointed and in 
protest I stage a walk out. I do not want to tear 
this statement. 

SHRI BHAGWAT JHA AZAD: Why don't 
you walk out after hearing me? 

SHRI  ERA  SEZHIYAN:   All right, I will 
hear you if the hon. Minister is going to add 
something more to what he  has  already  said. 
7 P.M. 
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SHRI SHRIDHAR WASUDEO DHABE 

(Maharashtra): Mr. Deputy Chairman, Sir, the 
statement is most unsatisfactory which is 
nothing    but 

a catalogue of earlier statements made in this 
House. I only want to say that Maharashtra 
also is affected by drought and the situation in 
the Vidarbha and Marathwada areas is very 
serious. in about 17 districts affected by 
drought, the food position is very serious. In 
spite of all this there is no mention of 
Maharashtra here. I don't think this will serve 
any purpose. I, therefore, do not want to 
associate myself any further with this, and I 
walk out. 

(At this stage the hon. Member  left the 
Chamber.) 

SHRI GHULAM RASOOL MATTO 
(Jammu and Kashmir): Mr. Deputy Chairman, 
Sir, the statement has been made by the 
Minister. It is a fact that *his is a repetition of 
the views expressed by him earlier, but we 
have to view his position with sympathy and 
understanding. When the Minister says that he 
gets the stocks from the country itself, it has 
to be understood as to what he has to do about 
it. It is for the Opposition as well as the 
Government to put their heads together and 
find a solution to his. In this context I have 
one or two suggestions to offer and would 
request the Minister to react to them. 

Number one is, let the people of Tamil 
Nadu, Kerala and Jammu f.nd Kashmir 
substitute wheat for rice. I understand that in 
Kerala they take their breakfast with rice, and 
even their afternoon tea with rice. Let us, to 
start with, do away with rice in breakfast and 
with afternoon tea and take wheat instead of 
that. This might also ameliorate the situation. 
The second point I want to put before the 
Minister is this. I have made a little 
calculation about the economic problem. My 
estimate is that this year our rice production 
will be eight million tonnes shorter than last 
year. If eight million tonnes are short this 
year, for those areas which are rice-eating, 
what should the Government do? To my mind 
the only alternativs 
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[Shri Gulam Rasool Matto] 
is that we have got to take steps light now 
to import rice as well as the Rs. 700 
crores-odd worth of wheat that we are 
importing. If they do not take ihese steps, 
I might warn the Minister, after the next 
three months there will be a situation 
which will be difficult to control. 

Sir, I would once again request the 
Minister kindly to note these obser-
vations. 

SHRI T. BASHEER (Kerala): Ac-
tually, Sir, this statement has dis-
appointed me also. I belong to the State 
of Kerala and I know that the food 
situation in Kerala is very very bad. 
Earlier, the Central allotment was 
actually more than 1 lakh tonnes per 
month, but now it has •been reduced to 
90,000 tonnes •.. 

SHRI T. BASHEER: .... or Sf.OOO 
tonnes per month. This is very much 
insufficient. As the Minister may be 
knowing, we have a very well knit public 
distribution system in Kerala, the 
rationing system. For distribution through 
ration shops actually two lakh tonnes per 
month are required. So I request the 
Minister to allot to Kerala at least 
1,25,000 tonnes of rice per month. (Time-
bell rings) As Mr. Ramamurti said, he 
must take into consideration that Kerala 
is a State which contributes very much. 

MR. DEPUTY-CHAIRMAN: That 
point ig very clear. You need not repeat. 
Mr. Mohapatra. (Interruptions) That 
point is clear. Everyone knows it.   
(Interruptions) 

SHRI T. BASHEER; There is tbfc 
question of foreign e

xchange. So what I 
would like to say that the Central 
Government has a special responsibility 
towards Kerala. And another thing is ... 

MR. DEPUTY CHAIRMAN: Please 
conclude. It is too late; and you have 
already spoken. 

SHRI T. BASHEER: The State 
Trading Corporation from the Kerala 
State has approached the Central 
Government to issue sanction for pur-
chase of rice from surplus States. I 
request the Minister to give sanction as 
required by the State. 

SHRI SHYAM SUNDAR MOHA-
PATRA (Orissa): Mr. Deputy Chairman, 
Sir, the Minister has done well by telling 
Us what the Government is doing on this 
occasion. But he has omitted Orissa from 
the list of States which are affected by 
drought. Sir, over 75 per cent of 
population today tias been affected by 
drought, so much to that there have, been 
5 lakh people going to different States in 
search of jobs and about 50,000 labourers 
have approached to go into the interna-
tional labour market, to Libya, Iraq and 
such other places. 

MR. DEPUTY CHAIRMAN, through 
you, I want to bring to the notice of the 
hon. Minister the fact that today Orissa's 
requirement is 2 lakh tonnes, whereas* it 
is given 25,0QA-*~mes. Like other State 
Governments, they are sending their 
agent?'to Delhi, Punjab and Maharashtra, 
-with the result that prices in these States 
are also increasing. Today, in Orissa, the 
cost of rice pr kg. is over Rs. 4, whereas 
by this time of the year in Orissa, which 
Was called the granary of India, the price 
should not have gone beyond Rs. 2.20. 
My submission is that the hon. Minister 
must consider to send sufficient amount 
of rice to Orissa, and to give employment 
to rural people who are affected. They are 
almost at the starvation level today, about 
5 million people. 

SHRI BHAGWAT JHA AZAD:  Sir, 
I am sorry that I could not make myself 
clear to some of the hon. Members who 
have seen my Statement as a bald 
Statement. I have said what the 
Government has done so far for these 
difficult days. After all, the Central pool 
consists of the contribution by the State 
Governments^JV Central pool is not 
grown on the roofs 
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of the Delhi houses. Therefore, Sir, in a year 
of drought, when there are about 42.87 
million hectares and about 26 crore people 
affected, it is a very difficult situation. As Mr. 
Moha-patra was saying, in Orissa also there is 
drought. So also in Bihar; so also in Tamil 
Nadu; and so also in Kerala. In these States, 
when it is so, there will be shortfalls. That is 
why in the first part of my statement I have 
said that inspite of the drought in 1979-60 by 
releases from the Central as well as the State 
pools the public distribution system had been 
able to meet the situation. Whatever figures I 
have given, to the hon. Members and to the 
country, I have given them only to show that 
the average monthly offtake from the public 
distribution in the first half of 1982 was 11.82 
lakh tonnes and in the. second half, it was 
12.82 lakh tonnes, and in the month of 
January, 1983 it was 14.46 lakh tonnes. What I 
want to show by this, Sir, is that we have been 
able to meet the situation. At present also, Sir, 
I have not said that the Central Government 
was not aware of the needs of Tamil Nadu or 
Kerala or Orissa. I did not say that. AH I have 
said in this, that s'ill with the Tamil Nadu 
Government there is stock of 2 lakh tonnes of 
rice. Did I say, Sir, that when the Tamil Nadu 
Government will be in difficulty we will not 
try to help? Everybody, each Member, is 
saying, "Give me 1 lakh tonnes minimum". 
They want 1,50,000 tonnes for Kerala, 
1,00,000 tonnes for Orissa and another 
2,00,000 tonnes for West Bengal whom I am 
giving almost 20 per cent of the total alloca-
tions. And the CPI(M) Members itore up the 
papers. I for one must tell you from the core 
of my heart that I do not, and our Government 
as a Government do not, mix politics with 
food. But these friends who tore up the 
papers, mix politics with food. That is the 
difficulty. Today, Sir, in the other House we 
were having a debate on this. Rather than 
participating in the debate, their decision was 
to sit in the well. Well, Sir, that is your 
domain, after all, how you will manage. But, I 
say sincerely 

that we as Government are not mixing politics 
with food. We are trying our best. When I 
mentioned about the Tamil Nadu summer 
crop, everybody shouted at me asking where 
they will get foodgrains from. Our friends, 
Shri Era Sezhiyan and others, also spoke. 
They are not here to hear me now. 

I want to tell them that there is drought in 
the country. But even in the drought-affected 
States there are some pockets which are 
granaries. For example, Sir, Tamil Nadu this 
year procured 3.44 lakh tonnes compared to 
its procurement last year in the same period of 
3.33 lakh tonnes. The hon. Members said that 
nothing had been there, that there was com-
plete barren land, and that they had not sown, 
and asked what they will reap. The Member 
sitting behind Mr. Era Sezhiyan was saying 
that the Tamil Nadu Government has done 
something. What I want to say, Sir, in this 
difficult situation, bit by bit, drop by drop, lot 
by lot, kg. by kg. We are trying to build up. 
They have get still lakh tonnes with them still. 
We are trying to help them. 1 would also say, 
Sir, as my friend, Mr. Matto very rightly said, 
we have, per force of nature and 
circumstances, to change our habit to 
somewhat wheat also. 

SHRI M. M. JACOB (Kerala): This cannot 
be done at such a short notice. 

SHRI BHAGWAT JHA AZAD: No, Sir, it 
is not a short notice. People, for example, in 
Bihar were eating rice in both the meals and 
nothing else. The circumstances forced the 
people in many parts of the country to change 
their food habit. Today in JBihar they eat 
wheat in one meal and rice in the other. 
Therefore, we are giving them wheat. We will 
try our best. April is now coming. Our wheat 
season is coming. I hope the Tain god will not 
be unkind to us. Already we have been in a 
great shortage of rice. As Mr. Matto said, I 
hope we will have a good     wheat 
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[Shri Bhagwat Jha Azad] 

crop. I have tried my best. I have never said 
that I would not coma to help. All I said is 
that during the drought 01 1979-80 the 
Government has been able to manage the 
situation. So also in this difficult time, the 
hon. Members rather than tearing off the 
statement and shouting and not hearing my 
reply, thereby giving ah impression to the 
country that there is shortage and being 
instrumental in increasing the price, would be 
very nice to the people of their own States if 
they help in trying to judiciously manage the 
food policy of the country. And I am 
confident that we will be able to do it, as we 
have done in the past. That is all I have to say. 

SHRI ERA SEZHIYAN: Sir, whatever 
statement T made, I made witn responsibility. 
I come from the district of Tanjore, the 
granary of Tamil Nadu. (Interruptions) With 
full responsibility I made the statement. He 
should understand that there is no use of 
comparing the figure of three lakh' tonnes of 
last year with this year. Last year, there was 
the levy system. This year the Government 
has completely banned buying by private 
parties of foodgrains in Tamil Nadu, 
especially in Tanjore. All the foodgrains 
available can be sold only to the Government. 
Thereiorj, the situation .is very different and 
very serious and grave there. And he has not 
said anything about the team that has gone 
there and for the last 20 days and we do not 
know  ... 

SHRI BHAGWAT JHA AZAD: I am sorry. 
About the team, I would f say that the Tamil Nadu 
Government knowing fully well that there is 
drought, sent us the memorandum late, and when 
the Central Government was prepared to go 
immediately to assess the situation, they said they 
were not in a position to do it because  the  
Assembly    or      something 

was going on. Sir, the moment they were 
available, the team wsnt there. It has assessed 
the situation, ft is done by the Agriculture 
Ministry. It will go to Finance. They are 
doing their best for this because on this basis 
it will be possible for us to give them 
assistance for the relief works. My friend Mr. 
Ramamurti quoted some figures. I do not 
know what statistics he quoted. He said: one 
lakh, one month. Sir, it is not, one lakh, one 
month; it is 10 lakhs, three months. And the 
drought is not in the whole country. He said it 
for the entire popolation. This figure >f 900 
lakhs is not for the entire population but only 
for the affected population, which means 10 
lakhs, three months. Similarly in this case 
also, I will tell my hon. friend that there was 
no delay on our part; it was on the part of 
Tamil Nadu. The moment they were ready, 
we sent the team and they have just now come 
back. I will assure the House that very quickly 
the Agriculture Ministry is doing it and the 
Finance Ministry will also do it. 

SHRI ERA SEZHIYAN: The only point is 
that the Central study team has already visited 
Tamil Nadu and has already come back in the 
first week of March. And for the last 20 days 
we have not heard anything.,. 

MR. DEPUTY CHAIRMAN: They are not 
ready with the report, it seems. 

SHRI ERA SEZHIYAN: But the people 
cannot wait in hunger. 

SHRI D- HEERACHAND: You can send 
some  quantity  immediately. 

SHRI ERA SEZHIYAN: Sir, we are not 
satisfied with the statistics. What we want is 
food and food has net been given. The hon. 
Minister says that food is not being grown on 
the rooftops of Delhi and there is laughter. 
Sir, this is not a matter for laughter. Only one 
thing I want to add.  During the French    
Revolution, 
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it wag said, there was laughter in the 
mansions but the laughter was unreal; 
there were tears in the huts and the tears 
were real. Similarly, there are tears in 
Tamil Nadu and there is laughter in 
Delhi. It is like adding insult to the injury 
of the Tamil Nadu people, so in protest, I 
walk out. 

(At this s^ge, the hon. Member lejt the 
Chamber) 

MR. DEPUTY CHAIRMAN: I think 
we have finished our business. I thank the 
Members for sitting for such a long time. 
I wish all Members a happy  
 
 
 
 
 

. 

 

The House then adjourned 
sine die at nineteen minutes past 
seven of the clock. 


